
Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

2886 292 3178 124 7 131 145 9 154 2865 290 3155

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

2 0 2 252 20 272 0 0 0 43 30 73

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

5181 2987 8168 181 62 243 225 104 329 5137 2945 8082

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

8 4 12 1008 601 1609 0 2 2 166 108 274

SUPERINTENDENT: STATEMENT

REGISTRAR (JUDL.)

HIGH COURT OF MANIPUR

AT IMPHAL

OPENING BALANCE, INSTITUTION, DISPOSAL AND PENDENCY OF MAIN CASES  IN 

THE HIGH COURT AND SUBORDINATE COURTS OF MANIPUR FOR THE MONTH OF 

APRIL, 2022

HIGH COURT OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old 

at the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old 

at the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

SUBORDINATE COURTS OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month


